
Uniting the authentic and reliable content 
from India’s leading law publisher with 
cutting-edge technology to create a powerful 
legal research resource, available at your 
desk or on the move. Spend less time 
researching, and have more time to focus on 
crafting your arguments.
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The Company
SCC Online®, pioneered the availability of  electronic legal research 
resources in India in 1996 through introduction of  its CD-ROM based 
software. With the proliferation of  the Internet, we launched the Web 
Edition in 2010. With its growth and popularity, it has become the 
standard for legal research in India.

With an initial database based upon India’s most trusted law report, 
“Supreme Court Cases” (SCC), we have added a huge amount of  
information that was carefully sourced and licensed from a consortium 
of  top Indian and International law publishers to make our database the 
largest authentic law database in the Indian subcontinent. 

In addition to our extensive coverage of  Indian case law from the 
Supreme Court of  India, all High Courts, Tribunals and Commissions as 
well as Statutory Law and Secondary Material, SCC Online® also 
contains legal information from several Foreign Jurisdictions and 
covers important International Law.

With a collection of  over 300 databases, with more than 2.8 million 
documents and over 13.5 million pages our legal research resource 
provides top quality information with an interface which makes legal 
research a quicker, easier and more effective process.

SCC Online® is used everyday by advocates, judges, students, law 
firms, businesses, government organizations and academic 
institutions across the Indian subcontinent and the rest of  the world!
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Get results on the topic of  your search in milliseconds. No more looking 
through indexes at libraries or waiting for webpages to load. The newest 
iteration of  SCC Online® is the fastest one yet!

Move your Research Online with SCC Online

QUICKER

Conducting quality legal research no longer requires extensive 
knowledge of  the intricate legal system itself. Because of  the intuitive 
interface and comprehensive topic guide, anyone who has access to the 
Internet can now conduct research independently, regardless of  their 
location or time.

EASIER

MORE EFFECTIVE

OVER

300
DATABASES

2.8mn
DOCUMENTS

13.5mn
PAGES

Our content is updated daily, following comprehensive standards of  
quality control, thereby ensuring that your research is accurate and 
up-to-date. With options to filter your search results and ability to refine 
searches, you spend less time scrolling and more time building your 
argument.

Spend less time researching, and have more time to focus on 
crafting your arguments.



More Than Just Content

Building upon our previous “Search within Search Results” capability, 
Breadcrumbs Navigation tracks the successive searches that you may 
have fired to reach the current stage. Clicking on the individual search 
terms at the top of  the screen allows you to revert to any of  the 
previous searches and take a different path, giving you tremendous 
flexibility in research.

BREADCRUMBS NAVIGATION

Our software logic is optimized to vastly 
improve the relevance of  your search results 
and our various search and filter options allow 
you to make the process more efficient. Make 
searches in specific databases, or search by 
section, party names, citations or statutes. Filter your results by date, 
party names or Coram to find exactly what you’re looking for.

POWERFUL SEARCH

The unique and acclaimed Topic & Statue guide presents a clear 
structure of  the legal universe – to assist you in your research and help 
find what you’re looking for even when you may not be sure.

TOPIC AND STATUTE GUIDE

“Anybody can look up a law book with a little bit of  training and 
now SCC has made it so easy that you don’t even have to go to a 
library, you can sit in your own home and at your own desk and 
get all the law in the world that you want to see … I have used 
them for many years and I value their contribution to my life.”

Salman Khurshid
Former Union Minister

Senior Advocate - Supreme Court of  India

SCREENSHOT

SCREENSHOT



With SCC Online®, you can easily print, email, copy and 
paste relevant extracts from judgments or even whole 
cases. With our signature Trueprint™ technology you 
are provided with an actual image of  our own law 
report as well as other licensed law reports when you 
request a print (.PDF). These Trueprint™ pages can 
then be submitted to any court of  law with 
confidence.

Compact and Comprehensive – contain ruling in a capsule form along 
with party names, citations, names of  Judges, bench strength, date of  
decision and relevant annotations. Why spend time hunting through 
lengthy judgments when an expert board of  editors has carefully 
curated Headnotes and Casenotes that enable you to find exactly what 
you’re looking for? The case notes then lead you directly to the 
available full text judgments by simply clicking a link.

TRUEPRINTTM TECHNOLOGY DIGEST-NOTES DATABASE

SCC Online® Web Edition is hosted on the 
Internet, and allows for access to our 
databases from anywhere in the world. The 
Web Edition is device independent and 
platform independent and usable on – Windows PC, Macintosh, Linux 
or a tablet or mobile phone with internet capability. Our online payment 
gateway also makes it simple and convenient to purchase, renew or 
upgrade your subscription at any point of  time. 

ACCESSIBILITY

TRUE PRINTSTM



Have a citation? Look it up!
SCC Online has comprehensive cross citation data which can be very 
easily searched. Choose from any of  the most popular law reports 
covered, easily fill the citation format on the screen, and there you are!

FIND BY CITATION

Even though our product uses an intuitive and easy to navigate 
interface, we understand that you may have questions from time to 
time. Feel free to reach out to us at any time on our toll free phone 
numbers or just write us an email.

SCC Online also provides the option to organize training for usage of  
the software to its full capabilities, be it over the phone, internet or 
face-to-face with our experienced trainers.

SUPPORT & TRAINING

SCC Online® was developed with everyone in mind, but it is also meant 
just for you. With the introduction of  MySCCOnline®, you can now 
store your selected research results in folders on your very own 
account, classified and categorized into your own self-created folders, 
allowing you to organise your own research for future reference or to 
access results easily without having to print everything out.

MySCCOnline®

Toll Free No: 1800 102 7227
Phone : +91 120 4767 900
Monday to Friday | 10am – 8pm 
Email: support@scconline.com



With users across the globe, SCC Online® Web Edition is built with everyone in mind. Access a large collection of databases published by us as well as carefully 
licensed content from a consortium of top law publishers from India and abroad; content from :                                                           

DATA COVERAGE

Find detailed data coverage on www.scconline.com

Get access to legal information from the world over in a single location.



Bangalore | Chandigarh | Chennai |  Delhi
Greater Noida  |  Kolkata  |  Lucknow | Mumbai

To know more about our subscriptions, please visit www.scconline.com or contact :
Delhi +91 98711 97114 | Mumbai +91 90298 76503 | Kolkata +91 98300 30578 

Bangalore +91 97380 25545 | Chandigarh +91 95928 00766 | Lucknow +91 95597 67379

5-B, Atma Ram House, 1 Tolstoy Marg,
Connaught Place, New Delhi – 110001, India
Toll Free: 1800 102 7227 | Phone: +91 11 4575 2323 | Fax: +91 11 4150 4440 
E-mail: sales@scconline.com
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